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Central Administrative Tribunal
principal Bench,New Delhi,

0A-1210/94

New Delhi this the Bth Day of June, 1994,

Hon'ble Mr, Justice S.K. Dhaon;, Vice-Chairman S
Hon'ble Mr. B.N, Dhoundiyal, Mamher (A) Co

Shri Brijesh Kumar,

s/o Shri Lankush Singh,
C/o Rajesh Kumar Khalasi,
Ticket No,%166, s S
gaction R.S. Northesrn Railuay, corn
stores Dapot, : B
Shakurbasti,Dalhi, : Applicant

(By advocate Sh. M.L. Shar ma)

vBr sus

1, Union of India,
through the General Managser,
Northern Railuay,
Haadauar ter Of fice Baroda House,
New Delhi,

2. Deputy Chisf Controller of Storas,
Nort hern Railway,
shakurbasti, Delhi,

3. Superinténdent Printing & Sty.s
Northern Railuay,
Shakurbast i, Delhi, Regpontents

9 orDER(ORAL) .
delivered by Hon'ble Mr, Justice S.K. Dhaon, Y, < G
It is averred in the 0,A. that the asnlicant - Sy

last worked with the respondents in the year 10987,

The prayer is that the applicant bhe provided
employment, reinstatement in service on priority
forthuith on the post of Khalasi or in ths alternubivéﬁf;
to some other suitable post in class-1Y catecory .k
with full back wages with effect from 3,1.1820 uwhen .
his case was cqnsidered by the respondents and the

applicant denied appointment arbitrarily,
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gh the face of it, this application appears
to be a belated one. The cause of action, accerding

to us, accrued to the applicant in the year 19£7

when he was discharged, In ahy vieu of tHe matisr,
accept ing the case of the applicant to be correct,

the cause of action accrued to the applicant cn 3,1g1%?ﬁ;*;ﬁ
No explanation has been of fered for the delay in coming.’
to this Tribunal, This application is, therefcra,liﬁb}é}gﬁl
be dismissed as barred by limitation, Accordirgly, u@vf”*lﬁ

do so.

Like any other citizen of this country, the
applicant is entitled to be considered for a Fresh
engagement if and when the respondents recruit frash

khalasis and if the applicant is otheruise eiiaihleg

With these observations, this 0.A, is 97cmissed -

summar ily,

&)_ N A %\,, .
(B. M, DHOUNDIYAL) (s K, 2HACH) o
MEMBER (A) VICE CHaInmaN
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